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Supreme Court [23]

Anita (Dr) v. Indresh Gopal Kohli, (Surya Kant and Joymalya Bagchi, JJ.), 2025 SCC OnLine SC
3328

BSNL v. Micro & Small Enterprises Facilitation Centre, (J.B. Pardiwala and R. Mahadevan, JJ.),
2025 SCC OnLine SC 3326

C L International v. Commr., (K.V. Viswanathan and Vipul M. Pancholi, JJ.), 2026 SCC OnLine SC
1163

CBDT v. Technovaa Plastic Industries (P) Ltd., (Dipankar Datta and Prasanna B. Varale, JI.), 2026
SCC OnLine SC 1179

CIT v. Ammann India (P) Ltd., (Rajesh Bindal and Vijay Bishnoi, JJ.), 2026 SCC OnLine SC 1168

CIT v. AMW Auto Component Ltd., (Sanjay Kumar and K. Vinod Chandran, JJ.), 2026 SCC OnLine
SC 1176

CIT v. Bharat Petroleum Corpn. Ltd., (P.S. Narasimha and Alok Aradhe, JJ.), 2026 SCC OnLine SC
1166

CIT v. Bharat Petroleum Corpn. Ltd., (P.S. Narasimha and Alok Aradhe, JJ.), 2026 SCC OnLine SC
1180

CIT v. Bose Corpn. India (P) Ltd., (P.S. Narasimha and Alok Aradhe, JJ.), 2026 SCC OnLine SC
1169

CIT v. Director (Mineral & Administration), (Dipankar Datta and Satish Chandra Sharma, JJ.), 2026
SCC OnLine SC 1170

CIT v. District Mining Officer, (Dipankar Datta and Satish Chandra Sharma, JJ.), 2026 SCC OnLine
SC 1174

CIT v.J M Financial Ltd., (P.S. Narasimha and Alok Aradhe, JJ.), 2026 SCC OnLine SC 1178

CIT v. Kutch District Coop. Milk Producers Union Ltd., (Dipankar Datta and Satish Chandra Sharma,
J1.),2026 SCC OnLine SC 1173
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CIT v. Reliance Industries Ltd., (P.S. Narasimha and Alok Aradhe, JJ.), 2026 SCC OnLine SC 1167

CITv. Shell India Markets (P) Ltd., (P.S. Narasimha and Alok Aradhe, JJ.), 2026 SCC OnLine SC
1171

CIT v. Shri Shivaji Education Society, (Rajesh Bindal and A.S. Chandurkar, JJ.), 2026 SCC OnLine
SC 1164

CIT v. Shri Shivaji Education Society, (Rajesh Bindal and A.S. Chandurkar, JJ.), 2026 SCC OnLine
SC 1165

Directorate General of GST Inttelligence v. SEW Infrastructure Ltd., (B.V. Nagarathna and Ujjal
Bhuyan, JJ.), 2026 SCC OnLine SC 1172

Hemant Kulshreshta v. SEBI, (P.S. Narasimha and Alok Aradhe, JJ.), 2026 SCC OnLine SC 1177

Mar's Developers & Suppliers v. State of Odisha, (P.S. Narasimha and A.S. Chandurkar, JJ.), 2025
SCC OnLine SC 3327

Reena Kumari v. Praveer Kumar, (J.K. Maheshwari and A.S. Chandurkar, JJ.), 2026 SCC OnLine SC
1181

State of M.P. v. Ravi Shankar Singh, (Prashant Kumar Mishra and A.S. Chandurkar, JJ.), 2026 SCC
OnLine SC 1182

United Breweries Ltd. v. CIT, (P.S. Narasimha and Alok Aradhe, JJ.), 2026 SCC OnLine SC 1175

Allahabad High Court [554]
Aas Mohammad v. State of U.P., (Chawan Prakash, J.), 2026 SCC OnLine All 15371
Abdul Bariv. Satyendra Kumar, (Rohit Ranjan Agarwal, J.), 2026 SCC OnLine All 15398
Abhishek Chauhan v. State of U.P., (Ashutosh Srivastava, J.), 2026 SCC OnLine All 15480
Abhishek Jaiswal v. CBSE, (Siddharth Nandan, J.), 2026 SCC OnLine All 15785
Abhishek Singh v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 15596
Abu Umar v. State of U.P., (Arun Kumar, J.), 2026 SCC OnLine All 15721

Aims Max Gardenia Developers (P) Ltd. v. Vikas Jain, (Syed Qamar Hasan Rizvi, J.), 2026 SCC
OnLine All 15722

Aishwarya Mishra v. Additional Principal Judge, (Syed Qamar Hasan Rizvi, J.), 2026 SCC OnLine
All 15726

Aizaz Ahmad v. Matin Ahmad, (Abdul Shahid, J.), 2026 SCC OnLine All 15680

Ajay Kumar v. State of U.P., (Dr Gautam Chowdhary, J.), 2026 SCC OnLine All 15495

Ajay Kumar v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 15598

Ajay Kumar v. State of U.P., (Shree Prakash Singh, J.), 2026 SCC OnLine All 15302

Ajay Kumar v. State of U.P., (Vivek Varma, J.), 2026 SCC OnLine All 15525

Ajay v. State of U.P., (Shree Prakash Singh, J.), 2026 SCC OnLine All 15319

Ajeet Kumar Gaur v. Director Consolidation, (Jaspreet Singh, J.), 2026 SCC OnLine All 15763

Ajeet Singh v. State of U.P., (Abdul Moin and Pramod Kumar Srivastava, JJ.), 2026 SCC OnLine
All 15640

Ajit Yadav v. State of U.P., (Vivek Varma, J.), 2026 SCC OnLine All 15574
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Akram v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 15575

Akshay Soni v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 15461

Alman v. State of U.P., (Ashutosh Srivastava, J.), 2026 SCC OnLine All 15489

Alok Kumar Pandey v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 15296
Alok Singh v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 15534

Aman Chaurasia v. State of U.P., (Rajnish Kumar and Ram Manohar Narayan Mishra, JJ.), 2026
SCC OnLine All 15628

Amit Kumar Gupta v. State of U.P., (Nand Prabha Shukla, J.), 2026 SCC OnLine All 15370
Amit Kumar v. State of U.P., (Ashutosh Srivastava, J.), 2026 SCC OnLine All 15486
Amit Yadav v. State of U.P., (Santosh Rai, J.), 2026 SCC OnLine All 15451

Amzad v. State of U.P., (Krishan Pahal, J.), 2026 SCC OnLine All 15541

Anand Hudda v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 15474
Anand Kumar v. State of U.P., (Arun Kumar, J.), 2026 SCC OnLine All 15760

Anas v. State of U.P., (Krishan Pahal, J.), 2026 SCC OnLine All 15552

Anchal v. State of U.P., (Chawan Prakash, J.), 2026 SCC OnLine All 15355

Anil Jain v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 15607
Anil Kumar v. State of U.P., (Santosh Rai, J.), 2026 SCC OnLine All 15453

Anil Kumar v. State of U.P., (Vivek Varma, J.), 2026 SCC OnLine All 15519

Anil Mishra v. State of U.P., (Vivek Varma, J.), 2026 SCC OnLine All 15522

Anita v. State of U.P., (Rajnish Kumar and Ram Manohar Narayan Mishra, JJ.), 2026 SCC
OnLine All 15659

Anju Verma v. State of U.P., (Shree Prakash Singh, J.), 2026 SCC OnLine All 15286
Ankit Pasi v. State of U.P., (Vivek Varma, J.), 2026 SCC OnLine All 15523

Ankit Valmiki v. State of U.P., (Alok Mathur and Amitabh Kumar Rai, JJ.), 2026 SCC OnLine All
15805

Ankit Yadav v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 15328
Ankit v. State of U.P., (Krishan Pahal, J.), 2026 SCC OnLine All 15504

Anshika v. State of U.P., (Rajiv Lochan Shukla, J.), 2026 SCC OnLine All 15512
Anshu Gaur v. State of U.P., (Shree Prakash Singh, J.), 2026 SCC OnLine All 15326
Anshu v. State of U.P., (Deepak Verma, J.), 2026 SCC OnLine All 15789

Anshuman Mishra v. State of U.P., (Samit Gopal, J.), 2026 SCC OnLine All 15334
Anupam Sharma v. State of U.P., (Prakash Padia, J.), 2026 SCC OnLine All 15740
Arati v. Union of India, (Vikas Budhwar, J.), 2026 SCC OnLine All 15786

Arbaz v. State of U.P., (Abdul Moin and Pramod Kumar Srivastava, JJ.), 2026 SCC OnLine All
15641

Archana Pandey v. State of U.P., (Manju Rani Chauhan, J.), 2026 SCC OnLine All 15754

Archana Singh v. State of U.P., (Abdul Moin and Pramod Kumar Srivastava, JJ.), 2026 SCC
OnLine All 15634

Arjun Prasad v. Ram Kuamr Jaiswal, (Rohit Ranjan Agarwal, J.), 2026 SCC OnLine All 15404
Arjun Singh v. State of U.P., (Samit Gopal, J.), 2026 SCC OnLine All 15429
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Armendra v. State of U.P., (Madan Pal Singh, J.), 2026 SCC OnLine All 15414
Arshlan Khan v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 15348
Arti Jaiswal v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 15530
Arun Mishra v. State of U.P., (Madan Pal Singh, J.), 2026 SCC OnLine All 15444

Arvind Kumar v. State of U.P., (Shekhar B. Saraf and Abdhesh Kumar Chaudhary, JJ.), 2026 SCC
OnLine All 15793

Arvind v. State of U.P., (Vivek Varma, J.), 2026 SCC OnLine All 15491

Ashish Patel v. State of U.P., (Rajnish Kumar and Ram Manohar Narayan Mishra, JJ.), 2026 SCC
OnLine All 15650

Ashok Kumar Jain v. Managing Director, (Neeraj Tiwari and Sudhanshu Chauhan, JJ.), 2026 SCC
OnLine All 15766

Ashok Kumar Jain v. Managing Director, (Neeraj Tiwari and Sudhanshu Chauhan, JJ.), 2026 SCC
OnLine All 15768

Ashok Kumar Jain v. Managing Director, (Neeraj Tiwari and Sudhanshu Chauhan, JJ.), 2026 SCC
OnLine All 15769

Ashok Kumar Jain v. Managing Director, (Neeraj Tiwari and Sudhanshu Chauhan, JJ.), 2026 SCC
OnLine All 15770

Ashok Kumar Jain v. Managing Director, (Neeraj Tiwari and Sudhanshu Chauhan, JJ.), 2026 SCC
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Ashok Kumar Kuril v. State of U.P., (Neeraj Tiwari and Sudhanshu Chauhan, JJ.), 2026 SCC
OnLine All 15764

Ashraf Ali v. State of U.P., (Madan Pal Singh, J.), 2026 SCC OnLine All 15439

Ashutosh Upadhyay v. State of U.P., (Madan Pal Singh, J.), 2026 SCC OnLine All 15430

Asifv. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 15331
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Atul v. State of U.P., (Madan Pal Singh, J.), 2026 SCC OnLine All 15447
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